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(b) to (d) Industrialisation of a 
specific district/area is primarily the 
responsibility of the State Government 
concerned. The Central Government 
supplements the efforts of. the . State 
Governments in encouragmg mdus-
rialisation of backward areas by pro-
viding incentives such as priority in 
the matter of licensing, ooncessional 
finance etc. BaJaghat district being a 
'No Industry District' is eligible for 
these concessions. During the period 
1989-91 (June), three industrial regis-
trations have been granted to Bala-
ghat district. 

[English] 

Import Resb:idions on Dmgs 
2019. SHRI PRAKASH V. PA-

TIL. Will the PRIME MINISTER 
be pleased to state: 

(a) the names of the drugs on which 
import restrictions have been recom-
mended by Government during 
1990-91; 

(b) when each of the recomenda-
tion was made; 

(c) the names of the companies 
which have submitted the requests 
for import of such drugs; 

(d) the details of licensed capacity 
and production of each of them dur-
ing the last three years, year-wise; and 

(e) the names of drugs on which 
low duty paid inputs have been used 
and the names of these inputs? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CHEMICALS 
& FERTILIZERS (DR. CHINT A 
MOHAN): (a), (b) and (e) A number 
of requests for imposing import restric-
tions have been received during 1990-
91 which were examined taking into 
consideration various factors such as 
indigenous demand, licensed capa-
city, production, landed and indige-
nous prices of the items etc.-of 
these, there is only one item namely. 
Ampicilin Sodium for which neces-

sary notification ,effecting the change 
in EXIM Policy has been issued. 

(c) and (d) No request for import 
of such drugs has been received · by 
this Department. 

Review of Scheme 101' .lew ·8Dd Expan-
sion ·Sapt Uuits 

2020. SHRI ANKUSHRAO RAO 
SAHEB TOPE: · · Will the ··Minister 
of FOOD be pleased to state: 

(a) whether the Government are 
considering to review the · '1988 
Scheme for the new and expansion 
sugar units to make the units viable; 

(b) if so, the details thereof: 

(c) whether the Government are 
formulating any licensing scheme. tor 
the new and expansion sugar units to 
be licensed during the .Eightn Five 
Year Plan; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE ·OF 
THE MINISTRY OF FOOD (SHRI 
TARUN GOGOI): (a) There is no 
such proposal under consideration at 
present. 

{b) Does not arise. 

(c) and (d) The licensing Policy 
guidelines for sugar industry are pre-
sently being reviewed by the Gov-
ernment. 

fTI'anslation 1 
ProeiiRIDeDt of. Rice 

· 2021. SHRI RA TILAL KAUDAS 
VARMA: Will the Minister of FOOD 
be pleased to state: 

(a) the name of the States from 
whom the Union Government procure 
levy rice; 

(b) whether the ·rates ·of the levy 
rice are . uniform in all the. States; 

(c) if not, the · reasons theret;or; 
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(d) whether the Government pro-
pose to stop procurement of levy rice; 
amL 

(e) if so, the time by which orders 
in this regard are likely to be issued? 

THE MINISTER OF STATE OF 
THE- MINISTRY OF FOOD (SHRI 
TARUN GOGOI): (a) The Fwd 
Corporation c F India (FCI) is procur-
in~ levy-rice for Central-Pool during 
1990-91 kharif marketing season, un-
der the statutory levy orders promul-
gated by the ·following State Govern-
ments/Union Territories: 

1. Punjab 2. Haryana 3. Uttar Pra-
desh 4. Rajasthan 5. U.T. Delhi 
6. U.T. Chandigarh 7. Madhya Pra-
desh 8. Maharashtra 9. Andhr-a 
Pradesh 10. Karnataka 11. U.T Pon-
dicherry 12. West Bengal 13. Oris-
sa 14. Assam. 

In Tamil Nadu and Gujarat, levy 
on rice is coJ.lected by the State Gov-
ernments on State account. 

(b) No, Sir. 

(c) Since the statutory taxes/le-
vies on the purchase of paddy, other 
non-statutory charges and the reco-
very percentage of rice obtained from 
milling of paddy differ from State to 
State, the price of levy-rice also va-
ries from State to State. 

(d) No, Sir. 
(e) ·Does not arise. 

[English] 
IDJpleaaentatioa of · Jawahar Rozgar 

Yojaoa 
2022. SHRI MAHESH KUMAR 

KANODIA 
SHRI DATTATRAYA 

BANDARU: 
Will the . PRIME MINISTER be 

pleasedt() state: 

(a) :the: districts selected under the 
Jawahar Rozgar Yojana, State-wise; 

(b) whether the Union Government 
propose to expand the J awahar Roz-
har Yojana all over the country; 

(c) if so, the details thereof; 

(d) whether any study has been 
made to find out as to whether the 
Yojana is being implemented pro-
perly; 

(e) if so, the detaiLs thereof; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RURAL DE-
VELOPMENT (SHRl G. VENKAT 
SWAMY): (a) to (c) Jawahar Roz-
gar Yojana (JRY) is being imple-
mented in all the rural districts of the 
country, with effect from 1-4-1989. 

(d) to (f} ln order to ensure rhat 
the Yojana is implemented pr<lperly, 
appropriate system of supervision and 
monitoring has been evolved. As the 
JR Y is a new programme started 
only in April, 1989 no formal study, 
however, has been done so far by 
the Ministry of Rural Development 
for finding out as to whether the 
Yojana is being implemented pro-
perly. 

[Translation] 

A.I.R. at Akola 

2023. SHRI PANDURANG PUN-
DLIK FUNDKAR : Will the Minister 
of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether All India Radio sta-
tion has not started functioning at 
Akola in Maharashtra; 

(b) if so, the reasons therefor; and 

(c) the steps taken to start th~ 
functioning of All India Radio sta-
tion there at the earliest? 

THE DEPUTY MINISTER IN 
THE MINISTRY -OF INFORMA-
TION AND BROADCASTING 


